OUPEN CQUUR T

CBN TRAL ApmlnlsIialive [RI BUNAL, ALLARABAL EBVCH
LLAABAD

Allahabad : Uated this 6th day of July, 2000
Ori 7ingl Application No,1157 of 1994
district 2 Allahabad
Cuaa] e

Hon'ple Mr, Justice RAK Irivedi, V.C.

Honthle jir, MP sin Qh; Aee

L'e Ashok Kunar Tiwari s/o H.N, Tiwari,

24 shivbal Faidey, S/0 Markandey Fandey.
f;. GQulab singh s/o B.P. singh,

4. Markandey spo iam Ghandra.

5. Jagaish Babu S/0 B.L., Jaiswal,

6. Acvind Kumar singh s/o I, P, gingh,

% Asharfi Lal s/0 Gaji Deen, i,

8 . suresnh G handra 5/0 suraj Frasad.'

g, shakfi Narain S/ 0 Sheshi Kagnt 'l'iwari,

All working a§ CIFU(LAi) Allahabad)
10- Luxmi Npal.liwarl s/o B, kb, liweri, A/a 34 years.
1l- Harkirath singh 5/0 Hardeo singh, A/aXyrs
12- sushil Kumar Misra, $/0 K,P, Mlsra, A/a 33 yrs
13- Pradip Chafldra Srivaséve $/0 K.L, Srivastava
14- Um Frakash singh g/o Channg Lal A/a

(All working at GIEU (Li) QNB)
15- Jlrish Chandra liwari g/o N, [liwari, A/a 32 yrs.
16~ lMahesh Kunar s/o kool Chandra, Afa 31 yTs.
17- sher Bahadur Yadav s/o. J,N, Yadav, A/d 3. yrIs..
18- Un Frakash $/0 paulat dan A/a 32 yrs,
19- Lal ugni singh S/ 0 Jokhu nam Afa 24 yrs.
20~ Sauden singh g/ ¢ Jwahar Lsl A/a 30 wrs,
2l- dam Kuner G%al §/0 d,L, Lal A/a 30 urs,

(All working at iFd (fL)

2= Amrit Lal pwivedi s/o SN, pwivedi, A/a 30 yrs.
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suni Kashyak /0 Lal Bahadur A/a 29 yrs.
Jevendra Pratap singh §/0 dam singh A/a 29 yrs.
4opal Ji s/o phala Nath A/a 35 yrs

Awid Abmad /0 Magbool Husaln a/a 36 yrs,
(working at CIFU) Gk Allahabad)

RAaj Karan g/o Munni Lal a/a 32 yrs,

satjay Kr, Stivastava, S/0 R F, a‘rivasta‘-f‘a a/a SOiyrs.
surendra Kr, singh 5/0 & N, singh a/a 34

Irfan Ahmad S/0 Late dasool Abmad afe.32 yTs..
..)ashra’ilﬁ Lal 5/0 Mata saral a/a 30 yTs.

,-.\shok or,. 5 llewalal Jalswal a/a 32 yrs.

Mohy, hahis Khan s/0 Mohd, = zahir Khah a/a 32
Lok Nath singh 2/0 iam Sanehl singh a/a 33

Vingy Kumar singh gs/o0 Kedar singh a/a ¢4 yrs, A

(all working undep LFF (d) ONB)

Lal Mani Yadav 5/¢ dam Khelawan singh A/a 29 yrs.
Lekhpatl singh $/0 latha lam A/a 30

Kailash Nath 5/0 Gore Lal Afa 32

Bal Krishna Agarwal 5/0 iam vas Agafwal Afa 29
davindra S/O dam Nath h/a 35 Y LSy

Ashok Kumar \;;upta ’0/0 sri dam @upta a/a 32

(All working under [FR-i.L) |
‘irendra singh §/0 Jamuna Frasad A/a 34

Akhtar Parwgz 5/0 Mahboob Akhtar H/a 32

Naushad Akhtar s/0 Abdual “asim Af/a 31

Prahlad Kumsr wupta 5/ ¢ sri Jhaniram wpta Ala 33
Anang Kumer /0 2.,N, Jad Afa 20 yrs,

shivji Misra §/0 Akshaywar Misra Afa 28 yTs.
Jaya Shanker $/0 hewalal A/a 20 yrs.

amrit Lal Fal 5/0 Kallu dam Af3 32 yZs.

50 uinesh Kumgr ~/0 Hari jMohan Lal Af/a 29 yTs.

Sl-

(All workin_ under CNE)

Aan Bali S/o0 kak sukh Lal /a 30 urs,
AL
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52- oevendra Fratap ~ingh S/0 Virefldra Fal singh A0 28

53- uJinesh Frasad 5/0 Baij Nath, A/a 34

54- Jal FPrakash sonkar s/o Cheedi Lal Afa 37

55= Niraj Kumer shamma $/0 Yogesh Jutt sharama Ala 27

56~ Kailash Neth [iwari 5/0 B, P, Iiwari a/a 29

{All working under I.L)

S7- Aseph seald 5/0 Mohd, Sald A/a 30 yrs.

58- davifNdra Kumar $/0 Lankush Ram Afa 33-yrs;

59~ lMukund frasad $5/© daja Ram A/a 30 yrs,

Q- Syed Badauddin $/0 zairuddin Afa 34 yrs,

01~ ubirendra Kr, shamma $/0 Hari P4, Shama Afa 31 yrs.

62- Arud Kumar Viliminson s/o0 u,j, viliminson Ala 34

(Wworking unger MGS)

63~ shiv Kumer Mishra 5/0 daja Aam Misra A/a 30 yrs.

64 Yogeshwar Prasad singh S/0 Ram T. “ingh A/a 33
L

5~ shiv Kent Misra s/0 Jai Narsin Misra Afa 34 yrs,

Ashvini [pipgthi S/¢ C, P, iripgthi

67- dam Nzresh S/P Gahga Prasad

68—~ HOshan Lal $/.0 Hari Lal

e APplican ts
NN Aa s -
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(By Advy sri s. Agrawal, Sri K,K, Y’\(a}e\vﬁ, 3

2=

(&
i

Versus

Union Of lngia, through Secretary,

Minispy Of nailway, xall v't—,-‘ha\.-val'l,- New gelhi
General Manager, Northern Railway,

Barods House,

Bail LhaWan

New pelhi,

JAvisimagl Railw ay Maltager
Northern A.ilway, Allazhabad.

senior jivl, Persmiel ufficey
Northepn nsailway, Allahabad,

sr, J,E E. (RSP}, worthern Aly,

Lo
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Alup singh, $/0 EBaikey Eihari singh
Asstt, oriver (Electrical) CIFU (Ld)
‘Kanpur,

emeeem=R@spiiden s

(By Adv: sri VeK., Goel, & sri. Frashaft Ma thur)

'

B R i BLE - (05l

(By Hon' r, Justice st trivedl V.C.)

fhe dispute raised in this applicatio is regarding
prapnotion of Firemen Grade 'B' afd Clegners to the post of
Firemen Grade 'A' or Jiesel Assistizgnt br Electrical Assictant,
[he contention rgised o pehalf Of the applicants is that the
promotion should be strictly fraom Firemen Grade 'B' and Cleaners
and direct recrultment should be resar ted to only when sul table
hands are not availaple for promotio, sri sughir Agrawal,

counsel for the applicant had submitted that the applicants only

pray that the Ragilway Boarquirecled to make appointments by
pranoticn only in accordafice wi th the Circul srs dated 16-7-1991,
15- 10=1991 aid 18—10-1993. A Division Bench of this [ribunal
on 15-9-1995 after hearing both the sides passed a detailed

order to the following effects

wye have€ hezrd Sri, sudhir Agrawal for+he applicant as well
as Sri brashant Mathur for the respondents on this application,
Ihe respongengs nave admi}é:j that the existing procedure for
filling up the post of Jlesel Assistant /E],ectric Assistant
mentiaied in the Rallway B9ard's letter dated 16-7-1991 under
which 100% of the posts are to pe filled by lateral induction
fran amngst first FlLremen or' by promotion of Cleaners Or by
lateral inquction of Artisans, if all these means fail, then
the respondents can go for direct recruitment, we have been told
by Sri dajeev Mehtg, senior givisionagl Electrical Engineer, who
was present in The Gourt afg represented the depsriment that
all the ap.licants in this VA have glready been allowed to
appear in the departmental examinatioc for promotion to the
post of Jlesel Assl staﬂt/t;lectrica]_ Assistant gnd also other
Cleaners who are not par‘ties to this 'apr,lic;atid‘l have als©
peen all owed to appear, We have also peen told that there are
no other Cleaners or Firemen 'A' available for filling the
post of plesel Assi gtan t/,;lect:ic,al Assistant and owing torthie
shortf,ll, they havé gen€ ahead and issued this notificgtio
for direct recruitment, We€ have been gssured that the statutory
rules contained in Railway BOard's letter dated 16-7-1991 -
regarding made of filling Che post of piesel _;«.ssig‘tan';/:’;lectrical
Assistant, ~will be striclly complied with, The legrned coulsel
for the applicant also submits that the prayer of the apglic antse

this Misc, Application glso is that the dules oOf Aecrul tment
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as sWpul zted in the letter jsteg 16-7-199] be siricgtly
tfollowed, We, therefore, dispose of this Misc Applic ati o
wi th_a directi on that the respongents shall stfictly fOoll ow
the 1QS'L;UCL:LJ15 contgined in the said letter daled 16-7-91
'fOI‘.f.I.ll:lﬂg “‘Cbe pOsts of giesel ‘:\ssistant/i;lectrical
ASslslalt, lhls also disposes of ejrlier Applicagtion No,
427-:0f 1998, LRkl ot e ' :

» . . . N 3 L]
2. From perusal of tha\aforr.%saij order il appears that
Saapliee = =

grievyagnce of the applicnts has peen redressed 1in gppropriate

mahner ang no further prger ig required,
O Y

- R /JM»?WN\W MP—»&VJV'\“:—&"\
8 berﬁ;n@ the appoin mentfan the posg“\af

Jesel Assisianl/Firemen Gr.de 'A and Eletrical

Asslstant
sNall be only in accordsnce with the Circul ars menti me;{
above, 1In the circumstizices, this ppli

a8

Caticn is disposeqd
of finally in terms of the interip order dated 15-5.31995
as corrected on 17-10-1995. There shall pe no order as

10 costs,

Wit

Member (A) Vice Ghairman

Lube/



